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AAVAS FINANCIERS LIMITED

{Formery known as Au HOUSING FINANCE LIMITED) (CIN-LESS2IR 011 PLOOA429T)

Regd. & Corp. Office: 201-202, 2nd Floor, South End Sguare, Mansargvar Industrial Area, Jaipur. 302020

Demand Notice Under Section 13{2) of Securitisation Act of 2002

A5 the Logn Sccouant Becsme NP theralons The Auiborised Offiosr (A0} Under section 13 {20 Q5 Secaritiaton dnd Reconsirgion of
Firancial Asses And Erforcement of Security lntesest Act 2007 had aped 60 day demand notice b e Dorromaer as @i in the able,
Arconding va he Notee i the Boriower doss notdedosit the e e ng within 60 days, tha amoant will be recoyered kam Auctional the
sRCurity ag gheen belona &5 The demand Notice send 10 1he barrowes(gaarant or has not beensereed, copy oF demand nange s also
B affined an the secuned assels as ghen below. Theredorns youl the horrowar B irdoemed 1o deansit the loen armeunt aleag with
fALIR® iPteest ane PeoawRry A permes wit hin B0 days, athenadse undar the prostsions of seotion 13 () and 14 of the said Act, the AG i
1rae 10 Lake 0 ossassion o the Saourity &5 given helow

Descripton of
Muortgaged property

Date and Amount of Demand
Motice Under Sec. 1342)

Mame of the Borrower

Mrs, Vandana Amrlsh layakar, Mr Pratik B-Mar-33 Flat Mo 139 Out of Suneey No. 1571 & 12, Drange Ciny, Latit
amrish kxyakar, Mrs: Privanda Jugnu Mehea, Rz, 38 5067 .00f5 Wadi, Kasara khurd, Opp. Marub Bhaba, sumbat-Mashik
MAE Jugria Karan fdahia #-har-23 Hig bravarg, Grasmpanchval - Kasars Khurel, Tal — Shahpur,

|&dc Mo, ) LMRIFO35 19200132833

_ Districe— Thans rdzharashira m:lrnn:mrins!‘.rESq Kirs
Place :laiper  Dame: 10033023 -~

T auharised Offcer Aawvas Financiers Limited

e PUELIC NOTICE _______ ________}

ﬂ Hmtﬂd office; La'ﬂ'mrﬁu 7 Cowrss Cicha. Vadodara 380 007

j'ClE.l' Bank nffeee; ICICT Bank Bandra-Kuria Complix, Mumbi 400 051,

E-AUCTHEN CUN INVITATION MOTICE

The ket merktned bamisns l'mr m nmnuwm it their tratstiraing st et e feckiy againsl gkt pmsments | Faciity'|

gvaing by mam from I0IC] Bank Limied [‘maﬂ'l Ve B comstraingd b comdiied sn E-Auction of gedd omamame on Bar 20, 2023 s e

Farie fakesd tn repay e dues. ICIT] Beni has the autherky o remeve mrmhlzﬂ! E-Buction gete withaut any peior retice. Austion wil be me

efling - slauclisn gracorstifsr.com beboees 12:50 |rn 10 5:30 . For detslied Tenns: s=d condifnns, Sesrs g P geen webste.
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PUBLIC NOTICE

Public al Erge are hereby informed
that | the underal Huszenall £,
Ramakdavals, is owner of Flat
o, &-28, 41n Floor, Jeevan Rachana
CHS Lid 265 V. P. Rosd, Andhed
Mumbai- 400 058 and hnolding fiva
Share of Ps B0/ jssued by Sociely
has misplacad andior loat the

original reamant deted 28i0
Janu Bra guly registersd with
the o .|:>e- of Suh eglatrar of

Assurance Mumbsi unger Sr Mo
PS5 /58 of 1504 execited betwesn
Mis Weastern Bullder and Mr.
Mereyendas Mulchand Sahvi. | have
made Police Complaint on 152
March 2023 with D. M. Nagar Police
Siation Andhern. Mumbai

Fany pﬁs‘m o persons found
the abowve Origin .&ﬂree.mam dated
28th JElnusvar:,,I 1974 iz hereby
requesiod fo inform the undecsigned
ard/or hand wver or refurn the same
gt the below mantioned acdress.
Placa : Mumbal
Diate © 10th March 2023

S~
Iy Huseinali E. Ramakdawala
A-29_dth Flocs, Jeevan Rachane
C HSLed 265, P. Rogd,
Apdheri Mumbai 400 058
Mob. 9819471 TET

MUMBAI SLUM IMPROVEMENT BOARD

el 1
A REGICGNAL UNIT OF B [l LA e
({MAHARASHTRA HOUSING AND AREA DEVELOPMENT AUTHORITY,)
Tel. No. 022-56405432, E-mail - eewest. msib@mhada.gov.in
Rel. No. EE'West/MSIB/e-Tender 193/2022-23

e-TENDER NOTICE No. 193

Exocutive Enginoer (West) Division, Mumbai Slum Improvement Board, (Unit of MHADA)
Room Mo, 537, 4th Floor, Griha Mirman Bhavan, Bandra (East), Mumbai-400 051 Phone Mumber
(022} 66405432 is inviling Open Tender'Regular e-Tender for the 2 number of work in the form of B1
[Percontage Rate) from the contractprs registerad with PWD J/ MHADA / CPWD / CIDCO | MES [ MJP
{ MIDC / Indian Railway / BPT / MCGM in the cormesponding appropriate class of contractor or any
Govl. / Somi Govt. organization, vai online o-tendoring systom. The detailed Tender Documents shall
be a'.'ailahIE- & can be downloaded Erﬂr‘ Guvemmant of Maharashira pnrml

a5 f-:ullc:-w.-,

[ Stage Desa. | Date of time period [ 5r.|  Stage Desa. | Daie of time period
[ No. No.
[ 1] Documents sale start 10V03/2023 2 | Documents sale end | 17/03/2023 6.15 pm
| 1030 am. |

3 Technical bid opaning 211032023 4 | Prce bid opening | 240072023 10.30 am.
[ 10.30 am. gnward onward

The Competant .ﬁ.uthun"_.' resarves the nght 1o reject any or all the tc-rdars without assigning
amy reason theroof Conditional offers will not ba accoplad.

Mote. 1 Please refer detailed tender nofice on websits
Mote. 2 Comgendum/Amendmenis if amy could be published only on the websile.
Sdi-
Executive Engineer (W),
MSIE Board, Mumbai

MHADA - Leading Housing Authority in the Nation
CPROVAM44

PUBLIC NOTICE
Rotice @ heraby given that iy cie & n e
PIo0Rss 10 punchese the propay desaibec
n Ihe schaduls hereunder weitan fam its
present pOERERRDE amd oCcupler Wi,
Cuantum Digital Vision {(India) Lid,
formarly known as Mis. Quantum
Industrigs [India) Lid., having i's
regeteed ofice: af 414, Hutriown Soians, M
5, Praadke Road, Opp Teli Gall, Andhon
[East), Mumbm - S00065, frew from all the
ercumbrances and reasonable douts.
Al parsans baving Or CiEImng Gy shars,
right, ttin, irtaras! of any nabss or ey claim
or demand whatsoerear into or ipon the said
propery or any part tierecd ansing ungar
sal, martgaga, gift, lnaso, oxchange, rust,
fen, mairdenance, parineship, ichengance,
agreaments, sasaments, impardence,
altachment, charge. possession o
olheraise howsoeer are hirshy reguined
i gpivee riosticoe Huesesal it weitiog togethes wilh
suppading daturmeants ard padiculars of
ary such dght or claim lothe undersigned at
Trigathi Building, Ferst Floor, Belind
Gunedwars, Qpp, Netfan, Ambadi Roed,
Mo, Staticn, Nawghas, Naar Siation, Vasai
Wiesl, Mal — Palghas, Maharashtra -
41202 within 15 [FIRean] days during
warking hours batween 11: 00.A M. to B:00
PM, from tha date ol pubication harsof,
faibmg winch it shal be presumed tha thore
ara nonghl, inbemest, claimoin respoc of said
proparty and i any, tho samo shal be
deamed o have been wared and sale will]
be compheled
SCHEDULED
AR thal piech and parcel of the Non-
agriculiural Indusirial land baarng Now
Survey Mo, 740 Mew Hesaa Moo (Old|
Survey No,170, Hissa Mo /ipi),
Agmaasuring 39331 Equam Matars
Shtuated at Village 5, Taluka Kikwani
Patolad, Silwassa - 396230, Dadra &
Magar Hawell, Union Temtory of Dadra
and Magar Havoli and Daman and Diu
alamg with the Factony Building tatal built
up sren admeasuring 143628 Square
Meters: thereon with all rghts, ttle and|
imterest connected thereto.
Vijay P, Pareira

Advacate for Pirchasar

Daba: 100302023 Mohike:3347 115636

E-mail id--viay_poreim 200 (Eyahoo.oam

BRRHANIMUMRBA|

MAHANAGARPALIKA

CH.E.{5.0.) DEPARTMENT
e-TENDER NOTICE

The Municipal Commissioner of Greater Mumbai invites the following online tender. The tender copy can
be downloaded from M.C.G.M.'s portal (hitp/www.mcgm.gov.in) under "e-procurement” section.

Sr. Description of work Tender EMD | e-tender |Tender due
No. Reference | inRs. | price on
No. inRs. |
1 |Design, supply, installation, testing & commissioning of) 7200049836 | 90,000/~ 9900/~ | 29.03.2023
fire fighting system for SO administrative building at (Plus 18% | 04.00 PM.
Dadar pumping station complex. GST
For further details log on to | www.mcgm.gov.in
Sdi-

PRO/050/ADV/2022-23

(Anil 5. Bhurke)
Eng.Mech.[Sew.)City-1

SALE H'I‘JTIl:E Fﬂﬂ SALE OF IMMOVABLE AND MOVEAELE PROPERTIES

[APPENDIX IV-A and lI-A] [Provision to Rule 8{6) and 6(2)]

E-fuiction sale notice for sale of Immovable assets under the Securitication and Resonstruction of Financial Assets and Enforcement of Security Interest

Sale notice lor salke of Immovable properies

Act, 2002 road with provision to rule 8{8] and 82} of the security interest (Enforcement) Rules, 2002,

Modica is heraby given o he public in ganerad and in parficular ba the Barrawens) and Guaramions) that the below described immavabla Motgaged' Charged tothe
Secuad Creditors, posssasion o which hies bean teken by the Authonised Ofticer ot Bank of Barods, Secured Creditars, wil bs aoid on “As is what is" and Whatewar
there ™ and “Without recourse basla™ far recovery of duss of secured creditors befow mentloned sccountis. The delabs of Borowes's / Guaranios's’ Securesd
As=ab's | Duss ! Raserve Pricel & Auclion date and lime, EMD and B Incraase Amaunt ane menkianed belaw

Hasme & Address of Barriowesr /s Descrlption of the Immovabide Total Dues Date & 1 imm& Stakms of Praperly
reerebriialy o v Thmeod | (Z)EMDAmountef | pessessinn | Isspretiv
E-Aickon Projiarty (Conslnictle ilala
1:|:uiumu¢ Physical) | aed Time
Anvaus|
s Monarch Apparel (india)Pi itd The |ndusirial Premises bearing Mo 326 Fs Date 1 P Property
[Bornraar) an the 3rd Floor of The buddiog Known | 35,658,560, 384,22 | 31.03. 2023 2; rFE: gﬁséﬂdﬂ:h Fpom:::;n Inspaction
Inclustrial Gala Mo C41 at Royal Indusiral | a8 Mian Industrizl Estabe admesasuning |Fupees Thirty 1y Rs 1.00 lakh | date
patale, 3rd Neor, Wadala, Mamios-00031 580 Sq. FL. carpsl ares and lolt | Five sroras Sody Time of | 73002005
Flat Mo D-201 al Gundecha Garden admeasuiing 350 5. FL Caipel Area of | S kakhs clgfty | g ) cnnn
Laloaug  Mumba 2000132 Milan Induairial Pramises Co-Oparative | tholisand bag 14701 Hirg Time
Block No.3, 2nd Fior, Pathak Buking, Station | Society Limited stusted at Abnyudey | three hundred % 11.00 am
Fiad, Opp, LD TMG Thans, Thans. Magar, Cotlon Grean, Mumbal-400 a3 | ninety faur snd 1800Hr 8
Oifice No. 45, 2a Finar, Dahanukan Bicg, | 97 @ par of the piece of lsnd bearng | BWenty o palsa 1,00
480, Karbaduyi Road, Muriba — 400 002, Cadasiral Suney Mos. BI5E, 1AJED [ 200 I-“;g further bl
1)Mirmal Kesharimal Parmar 1B/HE0, 1C716-, 10160 and 14184 of | WnARRIed irdorest
Sharmila Mirral Parmar Paral-Sawrl Division within 1he (., oo 'gn:a? ::[.m'
HSangesta Chandan Parmar Riegislration Sub-District of Mumbiad Clly, | é}aalremaﬁnr:;n'
i¥ 1t o 0-201 al Gurdncha Garden, Bom | Encumbrance known to bank- Nil to data
Lalnaug Kumribad 400012 | 1

Fordetailed herms aad condiions of sale, plaase refer ta the link provided n hitps:haws, han!mlh-amda Ing-auction.him and hitps: .f|'|hi-pi.|l'l MSTG Hs Hilpﬂuh

BUELIC NOTICE

The publlic in general it is hersby inform that, WS Saniosh Enginesring
‘Wiorks through its Fartners Rampalst Vishwakerma, Remjeet Yishwakama,
Sabhajest Vishwakarma, Ramsagar Vishvwakarma, selzed and possessed
of or othenvise vwell and sufficiently enlithed Mon agricuttural Land bearing
Gut Mo 243(pt), 244, 295(p6), Siwmvey Mo, 27(pd), B4, 2EpH, Plol No, 27
admeasuring 1275 ag. mir., Assassment Rs. 72.32 Pe. In Village - Koigaon,
Taluka- Paighar, District - Palghar. My clisnls are inkend to purchase above
Landa. If any perscn having any dghts, fite, claim, or interest in the same
Lands, by way of sals, inhedtance, pessession, succession, martgage, lian,
laase, gift, or stherwise howsoevar in respact of the same, shall intimats the
ohjectin ip writing to the undersigned with supporting deawments thereal
within 7 days from the date of pulblication of this notice or else any such
clams by any one shall not ba considered or 5hall be deamad to have baan
walved and jor abandoned. Amd my cllents shall preosed o conclude the
negotigtions and no clalms shall be enterialned thercafter,
Dt ; (15-03-2023
8 - 06, Ground Floor, Shwee Jivdand Darshan CHS, 54 i-
Mear Oid Yive Collage, Virer (west), Pin - 401303 Ady. Pniyanka C. Patl
ady priyarkap@amail com, Mok, 067437451,

PUBLIC NOTICE

NOTICE IS HEREBY GIVEM THAT.

A]'WE ARE INVESTIGATING THE TITLE OF THE OWWNER AND THE PROPERTY
MENTIOMED HEREINBELOW. THE DETAILS REGARDING OWHNER MAME,
PROPERTY DETAILS NAMELY SURVEY NUMBER. AREA ASSESSMENTIS GIVENIN
THE SCHEDULEHEREUNDER WRITTEN.

BITHE OWWMNER HAS REPRESENTED TO OUR CLEENTS THAT THE OWNER |3 THE
S0LE AND ABSCLUTE DWNER OF AND 15 OTHERWISE WELL AND SUFFICIENTLY
ENTITLED TC THE SAID PROPERTY AS THE ABSOLUTE OWWHER THEREDF AND 15
HOLDNG QUIET, VACANT AND PEACEFLIL POSSESSION OF THE SAMIPROPERTY
€] THE 712 EXTRACT AMD THE OTHER REVENUE RECORDS M RESPECT OF
THE SAID PROPERTY STAKD IN THE NAME OF THE OWNER ALOKE

DJTHE OWHER HAS AGREED TO SELL, TRAMSFER AND CONVEY TO QUR
CLIENTS, ALL THEIR RIGHTS, TITLE AND INTEREST IN RESPECT OF THE SAID
FROPERTY, MORE PARTICULARLY DESCRIBED IN THE SCHEOULE HEREUNDER
WRITTEM, FREE FROM ANY CLAIME, OBJECTION'S, ENCUMBRANCE'S, A5 PER
THE MUTUALLY AGREED TERMS & CONDHITIONS,

E) ANY PERSOMS HAVING ANY CLAIM, RIGHT, TITLE OR INTEREST INRESPECTOF
THE SAI0 PROPERTY, MENTICNED IN THE SCHEDULE HEREUMDER WRITTEN OR
ANY PART THEREQF, BY WaY OF INHERITAMCE, MAINTENANCE, EASEMENT
MORTEASE, SALE. DEVELOPMENT, LIEN, GIFT OR BY WAY OF AZREEMENT FOR
SALE OF FLATS, SHOPS, PREMISES TO BE CONSTRJUCTED THEREON OR
OTHERWISE HOWEVER ARE HEREBY RECUIRED TO MAKE THE SAME KRCWK IN
WRITING TOEETHER WITH CERTIFIED TRUE COPES OF ALL SUPPORTING
DEEDS AMD DOCUMENTS TO THE UNDERSIGNED AT OUR ADDRESS: HIMANSHL
BHEDW & ASSOCIATES, ADVOCATES HIGH DOURT, 15" FLOOR, & SOUARE
BUSIMESS PARK. PLOT MO. 2526, OPPOSITE SAMPADA RAILWAY STATION,
SECTOR - 30, VASHI, NAVI MUMBA! - 400 705, WITHIN 15 DaY3 FROM THE DATE
HEREDF, FAILING YWHICH THE TITLE OF THE OWHER TO THE SAID PROFERTY
SHALL BE CONSTRUED AS CLEAR AND MARKETABLE WITHOUT ANY
ENCUMBRANCES, CLAIMS, QBJECTIONS, DISFUTES OF ANY MATURE
WHATSOEVER AND ALL THE MECESSARY FORMALITIES FOR TRANSFER OF THE
40 PROFERTY IN FAVOUR OF OUR CLIENTS WILL BE COMPLETED WTHOUT
HAVIBG ANY RECOURSE TOANY SUCH CLAIN AND SLCH CLAIM (IF ANY), SHALL
BE DEEMED TO RE WAINED OR ABANDONED

SCHEDULE OF THE SAID PROPERTY

ALL THAT PIECES AND PARCEL OF LAND SITUATE, LYING SND BEING AT
VILLAGE ROHIBLIAN, TALLKA PANVEL, DISTRICT RAIGAD AND THE DETAILS
WHEREDQF ARE MORE PARTICLILARLY MENTICHED HEREINSELOW,

FORM G
INVITATION FOR EXPFRESSION OF INTEREST

{Under Reguialion 384 (1) of the insalvency and Ban
{Insalvency Resclution Process for Corporate Persons) Regulations, 2014

RELEVANT PARTICULARS
1. | Mame of the corporals datrar along with [i's. Bhrsa Rajestaranand Pacer [fills
i PAME GG LLP 1 Limited CIN; L210935J1991FLCC5T#4d
2 I Address of the: regiziened ofics Branuch dnagania Road Goval
1 Gujaral- 382022, India
3 | UFL of wehste e rearanand papr com
4 | Delais of pace whene majorty of feed Bhanch
| Bsseds are ocaled

e lant & Nachinery cou be incatna B e
Sabe of Products Paperfioois amound
o epprae. Rs To g1 Crores

5. | Insiallod capacity = main products sevices
6 | Gty and vale of main nudus)

!mmmlnﬁmﬁmmw

| [As5 per Arrwal Repart for the B 19:20)

T. | Mumber of omployees! workmen [x]

E | Funtner celsils ncliding lest ausiabe fnendel | Detals can be scught i electunic fom
| saatemenis (wih schedues) of two yeam, stz | by emall ot Ip.srpmiigmail com
| el eridibors, ey, dates for sutseguin|

_' evend of the process ave avaliabis ak

9| Clglihy for ressiuton appicants under Dietaits can be seupht R etecromc fom

soclion 2524 of fhe Code 5 avaiable af | by emai al: porpmi@gmal com

10| Las dete fior vegeph of eapression of nleresd
11| Date of lage of provislonal [zt of
prespacive reschution appicanis
12 Lag dafe for submissicn of objections

| o provisiona 451 spplcants
1% Process emal o b Suneit £

T Narch, 2023 upto 1700 Hours
05" Apn, 2023

£ ek, 2023 Ul 1700 Haes
Tpsnmigigmalcom
8di-

G IP Winssta Mahes hwarl

IRF fur ¥d's. Shree Rajeshwaranand Faper Mills Limited

I Floor, Regus Business Centne, Mesy Cty Ught Road, Surat-285007, Gujarad
|IBBI Ragiriration Mo.: BEUIPA-004IP-PII BR20AT- 1810384

Email: o spmifigmal com

Date: 10 March, 2003
Prace: Sursd

APPENDIX IV
[Soe raa @ (1]]

POSSESSIDN NOTICE

{for immavabio property)
Whareas,
The undersigned being the Authorzed Offcar of INDIABULLS HOUSING
FIMANCE LIMITED (CIN:LESRZZDLIOBSPLCY 36029} under the Securitigalicn
and Reconstructon of Financial Assets and Enfercamant of Security interest Act,
200 ard In sxarcise of powers confarmed under Saction 13 (12) read with Rule 3 of
e Security Interest (Enforcementy Rules. 2002 kesued Demand Motica daded
28,11,2022 calimg upan the Borrowens) ANIL RAMLAL EONI PROPRIETOR i
54l RaM GEMERAL STORE AMD PAN BHAMDAR AND JAMKI AMIL SGNI
o repay the amournt mantisned n e Molice being Rs,14.03,248.08 (Rupess
Fourtesn Lakhs Thres Thousand Two Hundred Forty Elght and Palsa Eight
Cinly) agairsl Laan sccourt Mo, HHLBOIDD382572 as on 17.11.2022 and interest
hsargan within 61 days from tha date of recelpt of the sald Nofice.
Tha Barrpwer(s) having falled ta repay the amound, Hotice |5 hereby given ta the
Bonmeeris) and the public in general that the undersioned has taken Syimbolic
Possessionafibe property describad herein beloa n esenciss of poaers canfemed
anhmunder Sub-Sectian (4) of Sectlan 13 of the Act read aith Rule 8 af the Security
Inderest{Enfarcemand Rules, 2002 on DE.02,2023.

ADVOCATES, HIGH COURT, MUMBAI

SRISURVEY NO.| AREA ASSESSMENT| NAME & ADDRESS The Barrowen(s) in particular and the public in generad s hereby c.w‘lim.'u:d nodto
NO| | HISSA NO. {H-‘R'P} [Rs o PE' OF THE DWNERS deal with the groperty and any dealings with the progesty wil be subject io ihe
ADHIRAJ charge aof INDIABULLE HOUSING FINANCE LIMITED for an smoumt of
1. it e d H-26R-F 1-69 CONSTRUCTIONS PYT. Ra. 14.0% 248.08 (Rupecs Fourteen Lakhs Thres Thousand Two Hundrad
LTD. HAVING THEIR Forty Eight and Paize Enght Only} as on 17.11.2022 and interestthenenn

ADDORESS AT 506, The Borrcrasrs' stheodise is invited b provisians of Sub-Seclion [8) of Seckar 13 of

Sﬂgﬁ“ﬁ;;’:?—iﬂé 1_5' e e |nm:pe:.! n'lhmr l\lel_!_be[!_l:!HmﬂﬂE Szm.md M:H: i

400020 DESCFEIF‘T‘IDH OF THE I!q'lMU"I.I'ﬁBLE I’F!l{!ll"'EIi'I"‘lr
AMND BOUNDED A% FOLLOWS: ALL THAT SELF CONTAINED REBIDENTIAL FLAT NO. &-5, ON THE GROUMND
0N OR TOWARDS EAST - BURNEY NO. B01t FLOOR, HAVING SUPER BUILT AREA: 380 SO FT IN B WING, SECTOR
0N OR TOWARDS WEST :_SURI:'IE"I. NO. £2 OB, BUILDING MO 4, DREAM CITY BDISAR (EAST), COMSTRUCTED OM
gn gg Ig:m%g ggfrm %%?Jﬁ;ﬁgeggé oco THE LAND BEARIMG DLD SURVEY MO T4, 74/2, 75, 76 AMND 85 DF

- VILLAGE BOISAR THAME 401501, MAHARASHTRA.

DATED THIS 10 DAY OF MARCH, 2023 gl
FOR HIMANSHU BHEDA & ::gpué;lglgg Dato :06.03.2023 Authoriesd OMficer

Placa: THANE INDIABULLS HOUSING FINANGE LINTTED

E-TENDER NOTICE- 68/2022-23

1) BMie-tendsr 378/Rkx Code/3000036523 - Procurement of conveyor body liners and
trunion tube liner for BED-4772 type Coal Mill of 2250 MW Unils at Paras TPS. (Esti. Cost -

Fs. 16.98Lacs EMD - Rs. 20485/

2) AHP/ e-tender 379 Rix No 3000036616:- Work of repairing and replacement of various
types of hydraulic hoses for auxiliaries of AHP & TM at Paras TPS. (Esti. Cost -

Lacs EMD - Rs.8088/-)

3) CHP/e-tender 380/Rfx Code/3000036627:- Procurement of C-3 Conveyor belt drive
gearbox of OLD CHP atParas TPS. (Esti. Cost - Rs. 2.88 Lacs EMD - Rs_6481/-)

PUBLIC NOTICE

Under nslrictians of our clients, we ar
Irrestigating she fitle of Dr Mathew Samust
Eafanickal in respect of 5 shares of T 500
each bearing dislinctie 111 1o 115 [al
inckisive) of The White Hall Premises Co-
operative Society Limdted and Office
Premises Mo, 47 admeasuring 215 24, 1L
i 1998 sq. mbs carpet (340 sg. 1,
31.59 s0. wirs. or theresbouts bult-up)
arga on the 4th Roor, In the buiding known
a5 “Whita Hall™, sifuabed af August Kranti
Marg. Mumbai — 400 035, construcsad an
Plot bearing C. 5. Mo, 602{part) of the
Malabar and Curnbala Hil Dwision. Any

Rs. 4.58

4) RPle-tender 381/Rfx Code/3000036626:- Work of publication of Advertisements
periaining to Thermal Power station, Paras, (Esti. Cost - Rs. 30,00 Lacs EMD - Rs 33500/-)
5) BM e-tender 382/ Rfx No 3000036374~ Procurement of complete assemble of inner
cone and cylindrical for BED-4772 type coal mill of 22250 MW at Paras TPS. (Esfi. Cost --
Rs. 16.20 Lacs EMD - Rs. 18700/-)

6) BM/ e-tendsr 383/ Rfx Mo, 3000036615 - Procurement of PF shul off gale complete
assembly for classifier of BBD-4772 type Coal Mill of 2x250 MW Units al Paras TPS. (Est
Cosl:-(Rs 42.43 Lacs EMD - Rs 45838/-)

71 MiSfe-tender 384/Rix Code/3000036614:- Bi-annual Work contract for Maintenance of
VIP guest house, Power Gym and providing catering services al TPE Paras. (Esli, Cost -
Rs. 87.04 Lacs EMD - Rs. 00543/(-)

8) CIVIL/e-tender 385/Rfx Codel3000036629:- Providing Waterproofing treatment to the
terrace of Oil Handling Plant Building at TPS Paras (Esti. Cost - Rs. 867 Lacs EMD -
Rs12177/-)

9 CVIL/e-tlender 386/RM Code/3000036626:- Walerproofing to roof slab of Usd baltery
roam at TPS paras. (Esbh. Cost:-Rs. 7.04 Lacs EMD -Rs. 10511/}

10YWTFle-tender 387/Rfx Code/3000036624 ;- Procurement of Alumina Ferric (Alum) for
Water Treatment plant at Faras TPS. (Esti. Cost -Rs, 12.71 Lacs EMD -Rs.16218/-)

11} AHP fe-tender 388/ RFx Mo 3000036618:- Procurement of liguid ring vacuum pump
without motor for ESFP fly ash evacuation system in AHP U384, Paras TPS. (Esti. Cost -
Rs. 22.36 Lacs EMD - Rs. 25866/-)

12)CHPfe-tender 389/Rfx Code/300003661 2 ;- Repainng of Hydraulic Axial Piston Pump of
Wagon Tippler at 2 X 250 MW CHF, Paras TPS [(Estl. Cost - Rs. 7.00 Lacs EMD :-
Rs. 10500/-)

1) Selling period for above tender Sr. No. 1 to 6 from 10.03.2023 to 30.03.2023
Submission on dated 31.03.2023 at16.00Hrs

2) Selling period for above tender Sr. No. 7 from 10.03.2023 to 24.03.2023
Submission on dated 25.03.2023 at16.00 Hrs

3) Selling period for above tender Sr. No. 8 to 9 from 10.03.2023 to 16.03.2023

persan or parsans hawing any claims in
respect of e sald shares or the sald
premises should send (heir claims in
writing to the undersignad with
documentary evidence In support theredt
within 14 days of publication of this nolice,
failing which, claims if any, shall be

deemed fohave been waiver.
Rajan A. Hiranandami
Fartsgr
ftajan Hirasandani & Associases
Advonatps
504 AE Heelanth
Place ; Mumba 58 Marine Drive,
Dale : 08.03.2023 Mumsai-400 002

MNOTICE is hershy gien fo the Public &1
farge fhat, | intend in Purchass from Mr
Keyur P Patsl & Mrs. Mita K. Patal their
progrly mors pariculany descibed 0
Sehedule withen hereursder, fres frem ail
ENCUMDIENCes.

SCHEDULE OF PROPERTY
ABOVE REFERRED TO
Fiat Mo, 538 {admeasuring 360 So.F%. bull
up @rea) Sth Foor Buikding Mo. & o
Oshiveara Panchavati Go-operative
Housing Bociehy Lid, situsted behind
Cshiwara Podce Siation, Mew Link Auad
rﬁg.. Jogestwad (West), Mumba - 400

My persony's heving any claim orright, tite
or interest whatzoever in respect of the
st praperty should send their claim and!
or oajection in writing & the urdarsignsd
with decumerilary evidence in o supnort
tereal [and not ofherwise) within 14

urieen) days of pubication of his

e, faiing which claims’ chiections, o

Mo, 033 - 23400020, 0733 - 23400021, 033 - 23400022, 033 - 15013220, 033 - 35012221 and (33 - 35013222, Also Prospactive bidders may also contact the v &y, shall be deemed in hizve been wabved

autharized afficer on Tel No.022-4 1683002 Mobile Mo, 8121502648 Submission on dated 17.03.2023 at16.00 Hrs and natminding on me. s

4) Selling period for above tender Sr. No. 10 to 12 from 10.03.2023 to 19.03.2023 M. fancnel P Talreja

ot (irtanding Purchassr)

zubmllismn unl ::llatnd 2&.03.2023;{15.&: Hr:a:-Irlr lﬂ-‘ﬂu"l.r. [Iamr' mg:hg L.,

ote: - For detall please see our web site - hitps:feprocurement, mah amuna agar, Usiikara,

Date : 09.03.2023 Sdl- CHIEF ENGINEER, Analer (e Eﬂlﬂ?&éﬁ?ﬁﬂ%

Flace | Murmnbai Autharised Offlcer MAHAGENCO TPS PARAS F.a.na I'|'Iun1ha1 ﬂa'te 10."03 21.'123
-

MOTICE is hereby given under the Securitization and Reconstruction of Financial Assets and Enforcement of Securty Interest Act, 2002 and exercise of powers conferred under section
13{12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorized Officer issued demand notice on tha date mentionad against the sccount stated hersinafter
calling upon them to repay the amount within 80 days from the date of receipt of said notice. The borrowerisl, having failed to repay the amount notica is hereby given to the borrower(s)
and the public in general, that the undersigned has taken symbalic possession of the property described herein below in exercise of the powers conferred on him under sub-section (4] of
Section 13 of the said Act read with Rule 8 of the said Rules 2002 on the date menticned against the loan account, The borrowerls) in particular and the public in general is hereby
cautioned not 1o deal with the property and any dealing with the property will be subject to the charge of the Bank for the amounts, interest, costs and charges thereon. The
bomowers' fhomowers’ attention is invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured asset

o Bandhan
Bank

Regional Office: Netaji Marg, Nr. Mithakhali Six Roads,
Ellisbridge, Ahmedabad-6. Phone: +91-79-26421671-75

SYMBOLIC POSSESSION NOTICE

o= Ty |

tender's

onl

Name of borrowaer(s) & Loan Description of property mortgaged {Secured Asset) Date of Date of Symbolic | Outstanding Amt. &8s an Commissioner KDMC.
Account No. Demand Notice |Possession Notice | Date of Demand Notice
Mr. Shivaji Maruti Ravkar All that piece and parcel of the immovable property situated at RCS No. 17.10.2022 06.03.2023 Rs.15,96,630/-

Mrs, Suman Shivaji Raykar
6036910

143/43/83, Plot No. 1.2.3 Sai Residency, Flat Mo, 5777, 2nd Floor near
MSEB Karyalay, Badyachiwadi, Gadhinglaj, Dist-Kolhapur and bounded by:
Marth: Stair case & Flat No. S 666, East; Side margin, West: Side margin,

South: Flat Mo, 5 888

tenderer.

KDMC/PROMH 1 151
Dt 0970372023

Place: Kolhapur
\Date: 10/03/2023

Authorised Officer
Bandhan Bank Limited J

) % KALYAN DOMBIVLI MUNICIPAL
@; CORPORATION

PWD DEPT.
ANNOUNCED TENDER NOTICE HO. 85 (2022-23)
Tenders are invited by the Commissioner, Kalyan
Dombivii Municipal Corpbration in B-1 format for 01 works
from the Registered Contractors with appropriate class.
The blank tender forms will be available from Date
100372023 to 17/03/2023 upto 3.00 p.m. The completed
are to be accepted in sealed Tender Box in the
office of Executive Engineer PWD Kalyan on or before
17/03/2023 upto 3.00 p.m. and the tenders will be opened

171032023 at 400 p.m. if possible. The Amount of
E should ke paid as cash or DD in the name of

Hight to rejects any or all tenders without assigning
any reason there of is reserved by the Administrator, and
whose decision will be final and legally binding on all the

{Arjun B. Ahire)

Kalyan Dombivii Municipal Corporation

Sdi-
City Engineer
Kalyan
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The spectre of coal
over climate change

Record summer heat has caused electricity demand to soar. Despite
the focus on renewables, thermal power will meet additional demand,

sending sustainability targets for a toss

5 DINAKAR
3 March

ummets last a decadein
S the Game of Thrones,

now in its final season.,
against a three-month Indian
summer. But the Starks
and the Lannisters did not
use air-conditioning to cool
their mansions. Not so the
case here,

Electricity demand will
grow at its highest pace in a
decade in 2023-24, as Indian
homes and offices rely on
coolers and air conditioners to
secure themselves against blis-
tering heat waves. That will
send peak power consumption
to mew records, and sustain-
ability tarpets for a toss. The
[nternational Energy Agency
{IEA) atiributes a surge in
power demand in India in the
longer term in large part toa
sie-fold increase in peak daily
electricity consumption forair
conditioning to 2040,

This summer is not a one-
off affair. India has been facing
hotter summers and milder
winters over the past few years.
Heat waves have intensified,
sending power demand up by
over 8 percent in 2021-22. That
compares with average elec-
tricity demand growth rate of
.2 per cent over 20 years.

India’s electricity demand
is projected to grow by almost
5 per cent per year to 20440, the
[EA says, which indicates that
growth rates will be much
higher in the next few years
before plateauing. The Central
Electricity Authority (CEA)
expects demand for electricity
to grow by 7.2 per cent to 1,874
billion kilowatt hours in the
vear ending March 2027 Power
demand will grow by 10 per

POWER
EQUATIONS

Indian utility installed capacity

s of Jan 2003 {Gw)
[ﬂal

B 8

Mon- Ly [apacity as of Mach 20 was s Gw

ating to & per cent next fiscal,
predicts Vikram V, vice-pres-
ident at ratings agency ICRA.
This has implications for
India’s climate change targets.
With imported liquefied nat-
ural gas (LMNG) priced at over
%15 per million British thermal
units, India’s gas-fired gener-
ators, accounting for & per
cent of total capacity, are in
no position to supply power
profitably to the grid.

hydro-power) will account for
roughly 11 per cent of power
generation this fiscal, mar-
ginally rising to 13 per cent
next fiscal despite accounting
for nearly 30 per cent of the
412-Gw installed capacity,
Crisil said. Solar and wind,
operating at low efficiencies
and high intermittencies, are
hardly sufficient to meet 230
Gw of peak demand expected
this summer.

| Indian generation ratio
: neczuzz

Generation %

Hyd ;
'ﬂa‘iah}e Conventional
renewables | coal-led
led by solar ;
wind

Source; Cantral Eectricity Autharity

heavy lifting. Coal-fired units
of 211 Gw in aggregate capacity,
as of Jumuary, which constitute
51 per cent ofthe total installed
capacity, generate over 70 per
cent of the country’s electric-
ity, according to CEA.

“We have upgraded our
outlook for the thermal sector
to positive from stable because
of lower than expected renew-
able additions and revival of
thermal plants.” said Vishal

infrastructure, India Ratings &
Research, in a call. “Solar
addifions are lower than last
vear for various issues, and the
outlook is negative for wind.”

“With storage capacities
limited at present, thermal
capacities’ continue to
shioulder the burden of meet-
ing any sudden surge in power
demand, especially in the
summer months when water
levels in hvdro projects drop,”
said Hetal Gandhi,. director,
research, Crisil Market
Intelligence. “Indeed, the
share of hydro had dropped to
B per cent last summer com-
pared with 11 per cent on aver-
age for the full vear.”

Becanse of seasonality,
availability from wind and
hydro will be limited this
summer while solar might pro-
vide some respite;, though
additional generation from it
will be limited considering
past trends. So the onus falls
on thermal plants to service
the incremental demand,
Gandhi said. Domestic coal
plants are running at requisite
plamt load factor as of February
2023, but it is the pas and
imported coal plants that will
need to brace for servicing
incremental demand, ifweare
to avoid last summet’s power
outages, Gandhi  added.
Imporied coal-fired facilities
are operated at around 21 per
cent utilisation, and most gas-
fired facilities are hardly oper-
ational because of the high
cost of LNG.

It was either a miscalcula-
tion by Narendra Modi’s gov-
ermment over the extent of
growth in power demand
post-pandemic, or a blind
belief in the power of renew-
ables to power an anticipated
8 per cent of GDP growth
anmually, meet demand from
higher use of air condition-
ing, and cater to an emerging
new class of consumers —
electric vehicle owners.

India may need B0O Gw of
renewables by 2030 1o gener-
ate half its power from non-
fossil fuel sources. according
to emerzy think tank TERL
That involves adding B0-100
{rw a year of renewables, or
around 680 Gwuntil 2030, led
by solar and wind. Nuclear
facilities take decades to com-
mission while large livdro proj-

MUMBAI | FRIDAY, 10 MARCH 2023 BﬂﬁillESS Slﬂ]ldﬂl‘d

able power sources, experts
contend — especially after
environmental disasters in the
Himalayan holy towns of
Joshimath and Karnaprayag.

But India’s pace of adding
variable solar and wind trails
the country’s requirements.
India may add only 165 Gw of
capacity over five years, aver-
aging 33 Gw annually, acoord-
ing to a CEA document. New
solar plants would make up
93 Gw and wind power
another 25 Gw.

CEN's estimates are based
on ground realities. Variable
renewable energy tenders
issued annually in India have
fallen from 40 Gw in 219 to
about 28 Gwin 2022 according
to US think tank Institute for
Energy  Economics and
Financial Analysis. The total
tenders issued for solar, wind
and hybrid from 2010 to 2022
amounted to only 161 Gw, with
an allotted capacity of 114 Gw.

India neads six times that
number in the next seven
yvears to make renewables a
dependable source of power.
For instance, power shortages
touched 2.7 billion units last
April, which could have been
avoided with an additional 22
Gw solar plus 11 Gw of storage.

But corrective measures
are underway where the
government has scrapped
plans to retire old generators,
4 top government official
said. In fact. coal will play a
key role in India’s new energy
security doctrine.

The spectre of coal looms
large over India for the next
few decades. The power mini-
siry had advized the closure of
coal-fired generators older
than 25 vears by 2030, amount-
ing to around 50-60 Gw or a
quarter of the current coal
fleet, to meet India’s net zem
objectives by 2070. That plan
I off the wble, an official said.
Instead, old penerators will
operate at lower loads,

Coal-fired
around 25 Gw is under con-
struction and will be opera-
tional in a few years. New coal-
fired plants are being proposed
after the government decided
o use thermal power as an
option for flexible power stor-
age. India will mow give prior-
ity to cheaper thermal over
high-cost battery storage, the

capacity of '

cent this fiscal before moder- Renewables |excluding That leaves coal to do the

Kotecha, director and head of

=5 () UCO BANK

14 Geowt of India Lndertaking|
Head Dffice — 11, Department of Informatlan Technalcoy
3 & 4, DD Block, Sector — 1, Salf Lake, Kelkala-THR64

INVITATION FOR EXPRESSION OF INTEREST

(Undar Rogulation 364 (1) of the Insetvency and Bankruptoy
iInsalvency Resolution Process for Corporste Persons) Regulations, 2018

LLLot s o NOTICE INVITING TENDER
1. | Mama of e corporste debtor slong with | Mis. Sheee Raseshwaranand Paper Nlls

U0 Bank inviles Regquest for Propesals (RFPs) for the following:
1, Emparstirmant of Information System duditors {E-tandering |
2, Selection of Service Provider for salting up and manapement of Contact
Canter Dparationg on bMenaged Servicas Mods) [E-tendering)
Forany deteils, phaase rafer o https: fwww. ucobank com
(Deputy General Manager)
Date: 10.03.2023 Department of Information Technology

EET 3nues deaey e | Honours Your Trust

Limited G0 L2 1080G1HPLCOST 24
| Bharuch Jhagade Aoac Gaval
Gujaral-332022. indla

| www.ra{ashweranandpaper com
Bharuch

_[PAWEINLLERD,
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aanels ane oned
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gafion 25(2jh) of thee Code |5 avalable st
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Contral Bank of India

NOTICE INVITING TENDER
Central Bank of India invites bids for RFP Ref Mo, CBIS
FRAFO] F2022.23 Dated 10/03/2023 for “Engagement
ol Consultant for Implementalion of Infernal Financial

17 Apnl, AIZ3 upbo 1700 Hours

i e EaTRDd | BprARamal ot Confrols aver Financial Reperling” for Central Bonk of
Dater 10" March, 2023 &k | lindia. Lost dote & time for Bid submission is 11/04/2023 by
Plaor Sural CA P Vineela Mabestraar

IRF far Mis, Shres Rajeshwamanand Paper Mills Limited
I Floor, Regus Buginess Carie, New City Lighl Raad, Surst-385007, Gujsal
BB Reglstration Me.: IBEARA-DD/P-PO0IAG20M T-1810064

15.00 howrs, Technlcal Blds will be opaned on 117042023
oy 1530 hours. For dedalls plecse visit our website:
wiww. cenfralbankofindia.ca.in

Emalk ipspmidomail com

Assistant General Manager FL A

This advertsement is for information purposes only and neither constitules an offer or an invitation or a rocommendation 1o
purchase, to hold or soll securities nor for publication, distribution or release directly or indireclly outside India. This is not an
announcement for the offer docurment.

SGR SHREE GANESH REMEDIES LIMITED

e = o] (CIN : L24230GJ1995PLC025661)
Reg. Off. : Plot ne. G011, G.1.D.C, Ankleshwar, Gujarat - 393002, India. = Tel; +81 757490 76076
E-mail : investors@ganeshremeadias com = Web. : www ganeshremeadies.com
Contact Person : Sunnykumar Marwani, Company Secretary & Compliance Officer
Corporate Identification Number ; L24230G1995PLC0Z5661
OUR PROMOTERS : CHANDULAL KOTHIA, ASHOKKUMAR KOTHIA,
MANUBHAI KOTHIYA, GUNJANBHAI KOTHIA & HANSHABEN KOTHIA

CORRIGENDUM : MNOTICE TO THE INVESTORS (“Notica"™)

This comgendum o the Advertisamant (“Comigendum™) should be read with in conjuncion with the Basis of Allotment Adverisement dated
March 06, 2023 (" Allotment Advertisement ") filed with Stock Exchange in relation io the Rights isswe of Shree Canesh Remedies Limited.

The Shareholders are requested to take note of the following change in “Table 2 - Summary of allotment in vanous categories” of the Allotment
Advertisemen: due o an inadvertent typographical error -

The ni of applications receied from the Eligible Equity Sharehalders shall be read as *355" applications instead of "3551™ applications.

The Allciment Advertisement shall be read in conjunction with this Cormgendum and the Allotment Advertisement stands suilably modified to the
axtent of information set out above. The information in this Corrigendum supersedes the informaton in the Allotment Advertisement to the extent
imconsistent with the informabon in the Allotment Advertisement.

Al capitalised terms used in this Comgendwm shall unkess the context otherwise requines, have the same meanngs a5 ascnbed in the Allotment
Advertisement

REGISTRAR TO THE ISSUE

BIGSHARE SERVICES PRIVATE LIMITED

18t Floor, Bharat Tin Werks Bullding, Opp.
Vasant Oasis, Makwana Road, Marol, Andher -
{East)., Mumbai — 400053, Maharashbra, Indiz.
Tel. Mo: 022-G2628200 « Fax Neo: 022-52538299
E-mail : rightissue@bigshareonline com
Wabsite ; www.bigshareonline.com

Contact Person ; Vijay Surana

SEBI Registration No. | INROGOO01 355

For Shree Ganesh Remedies Limited
Sdi

| LEAD MAMAGER TO THE ISSUE |

FEDEX SECURITIES PRIVATE LIMITED
= LEIN ; UBT120MHT996P TC102140)

B7, Jay Chambers, Dayaldas Road,

Vile Pare East, Mumbai - 400057

Tel. No. : 91 8104985240

E-Mail : mbi@fedsec.in

Website - www fadsec.in

Contact Person : Yash Kadakia

SEBI Reg. Mo.: INMOODOT0163

; " Sunnykumar Narwani
Date : March 00, 223 Company Secretary & Compliance Officer
Place : Ankleshwar Mem Mo. AZS196

Clur Company 15 progoasing, subject o requisite approvals, market conditions and olher consideralicns, 1o issue Equily Shares.an a tights basis and
has fiked a Basis of Alolment Advertisamant with tha BSE Limited. The Basis of Alloiment Advarlisamentis expecied to be available onthe website
of BSE at waw. beeindia.com, wehsite of the Company at waw ganeshreamedies.cam. Investors should note that investment in equity shares
invalvas a degres ol fisk and Tor details retaling to the same, please see the seclion enbiled "Risk Factors® beginning on page 21 af lhe Letber of
(Offer. This announcemeni has bean prepared for publication in Indis and may not be released in the United Siates. The announcement does not
conslitute an offer af Equity Shares for sate in any [urisdction, including the Uniled States and any Equity Shares described in this announcement
may not be offerad or sold in the United Siates.

ects do not qualify as susm@in-  official said.

slegry s s gisen

Contral Bank of Indie

e L

Cenlral Bonk of ndia invitas online appécalions rom praclcing
CA Firms [Empanalad with REI} & Ex S1all [Empanalad wilth
Cantral Bank of india), for astigning Concumant Audit of
its variows branches & Depts. of Corporate Office, woef,
101.04.2023. Please visit wew. centralbankefindia.co.in for
details.The Wab poral for submitting Online Applicaticns
shiall e availobles from 10.03.2023 to 5.00 PM on 23.03.2023.
Existing Concumrent Auditors are also regquired to opply
afresh. Applications inother forms will not be entertained.

Heaod of Internal Audit
{37 Floor, 22 Sir Soraks) Bhavan [Ewart House], Homi mModi
Street, Fart, Mumbal 400001)

WATER LEVELS IN
RESERVOIRS MAY
ADD MORE HEAT

LEVELS BELOW LAST YEAR BUT HIGHER THAN 10-YEAR AVG

WATER LEVELS IN 143 RESERVOIRS MONITORED
BY THE CENTRAL WATER COMMISSION

Storage as % of live EE
0 Ea
n 3
d I

capacity at FRi
m Current yr o
North| East | West Central -_:uuﬂa Al India

E astyr
m Last 10-y7 avg

Live apadly ** g 66 70,00 36.61 48.23 53.07 177.L6
o 66 20. : .23 53 :
Noofmservois® 10 21 &6 26 40 143
% departure .

e B 1 | oH 9. 2% 15

Hote: Dedimmals have been rounded off; "k of reseneirs monitored oy the
srNment; **at Tull resenirs loyeis in BiM {DiEllion cubic metres);

IS-"'I.IIII'ESENDJ[ Ieyel;
As summers loom over India, water levels in the 143-odd
resenvoirs across the countrywill be a key parameter thatwill
be regulanly monitored. According to the latest data from the
Central Water Commission (OW0), as on March 9, the overall
water storage position in the reservoirs of the countryis less
than the comesponding period of last year butis better than
the average storage of the last 10 years during the
comesponding period.

According to the reservoirs’ bulletin, the live storage
available in these resernvoirs is B86.449 billion cubic metres
{BCM), which is 49 per cent of the total live stormee apadty
of these resenvoirs.

Lastyear during the same period, the total water
available in these resenvoirs was 53 per cent of the live
storage capadity.

However, the water available this year is significantly
higherthan the 10-year average storage (75.218 BCM).

COMPILED BY SANJEEE MUKHERIEE

Soance: (entral Water Commission

e A #Hw

fafiaes
STEEL AUTHORITY OF INDIA LIMITED

CENTRAL MARKETING ORGAMNISATION

P

i "Hb‘\- [P

SRIL ireites customers bo andicate ther requirement of mild sheel for
ronsideration ol SAIL for entering indo Molis Tor the linancial year
H023-2024, Detaik cen be downloaded from weesadoodn o obitzinad
from Branch Sabes ofiicesRegional offices of SAIL

Las: date for recest of demand regstration application = 2ist March,
2023,

DEMAKD
REGLSTRATION
MOTICE

e et o e e 2023-2024 ) weEe wET F e et & Ty
#a g fame, oy st w TieRs A S aovgRE ST hi &
fioter oty st ) (Rregn Snercy wwawsalloouin & @l T o s
¥ = Fm & v fegen wieheE ity st & o fem o wm
T ST TR AT T At fhil 24 A 202§
Registared Otfice - Ispat Bhawan, Lodi Road, New Delhi 110003
. L271 D0DL1073HODEA5A, Wik 2e ¢ 'nw.u.sdllwm

of SAIL in ever

There’s a little &

National Bank for Financing Infrastructure and

Development (NaBFID)

www.nabfid.org

REGUEST FOR PROPOSAL (RFP)
NaBFID has foated folowing Reguest for Proposal (RFP) inber-aka
imviting applications fror efigible & compelent Organizstions for:
"EMPAMELMENT OF HUMAN RESOURCES RECRUITMENT
CONSULTANTS FOR HIRING MANPOWER IN JUNIOR AND MIDDLE
MANAGEMEMNT POSITIONS"
The above RPF document contsning complete deteils are available
under the section 'Tenders' on the websHe: hitps:iinabfid.org &
https:fisidbi.in
Any Addendum / Cormgendum including madification in RFP docurment
will be notified only in Tenders section of NaBFIDS websila
https:finabfid.org & SIDBEIs websie: hitps:isidbiin Bidder should
rifer the Same belore submission of application
Last Diate for submission of Tender is 31st March 2023, 4:00 p.m.
Place: Mumbal

N THE HATICHAL COMPANY LAW TRIEUNAL, MUMBAI BENCH
COMPANY SCHEME PETITION MO, C.R{CAAN4EMEIN2]
CONMECTED WITH
COMPANY SCHEME APPLICATION NO, C.A [CARITEMEI2023

I¥ THE WATTER OF THE COMPOSITE SCHEME OF AMALGAMATION OF
RELIANCE IMFRATEL LIMITED AMD RELIANCE SMSL LIMITED WITH
RELIANCE PROWMECTS & PROPERTY MANAGEMENT SERVICES LIMITED
AND THEIR RESPECTIVE SHAREHOLDERS AND CREDITORS

Ref: NaBFID ! HR | RFP 02 VP-HR

PUBLIC ANNOUNCEMENT (LAST AND FINAL CALL)

FOR THE ATTENTION OF THE EX-EMPLOYEES OF NNIP INDIA PRIVATE LIMITED
(Formerly known as ING Investment Management [India) Private Limited)
Ex-emplayags af MNP |rdi Privaba Limibad (herein refamas io-as Tha Company”] ane
hereby re-rhamed hal the shamshokders al the Company had cansented Lo liguidate the
Compary voluntarly s 59 af imscevency and Bankngicy Gode, 2016 and appainted
undarigned as the Ligukdalee ol the Campany uile sponil resoluten dated 20t

Howesnber, 2018,

Purzuant to Regulation 14 of lnsohency end Barkruptcy Board of India (Voluniary
Liquidafion Procesz] Regulations 2017 pubvic noboe was issued dated 3md December,
2019 invitng clams from the stakeholders towards panding dues. # any. In furtherance
T pubtic nofe was akso issued racendy an Ird dugust 20T for mmiting claims from the
stakghoiders

In thes regard, any of the enfitled ex-employees of the Company ar hisher legal helrs. as
Ihe case may ba, are invilad to sunmil their claims bwerds pansion daim from the
Compeny's Superennuatcn Fund along with supporing documents within 30 days of this
notica

Kirdly, plesase. be informed (hat am non-réceinl of disims he Fands In the Company's
Superannuation accound shal be ranslemed te Comperate Voluntary Liguidation Acaunt
{8 lurel maintzived by 1881 as par the Regstion 35 9f Insclverey and Bankeuptey Beand
af india {Woluntery Liguedation Process) Requlalions, 2017,

A sigkeholdar claims to be eniied to ery amount deposiad i Corparate Voluniary
Liquidafion Account may epply o fha 1881 afong with the supparing documents

Submission of talse ar misleading claims shall altract penalties.
For WNIP India Private Limitad

Kumudini Bhaloraa

Liquidatar

Emall: kurudinparanjape@mmicin

Req Mo [BEVIPA-DOMF- NOOUSV2NT- 1581 0242
Address: Ecalagy. 803804, 9th Floor, Cily af Joy,
S50 Rosad, Mubund (W0, Musnbisl 400080

AFA Valld up to: 13022084

Rellance Infratel Limited, 3 compary incompanabed |

under e prowisions of the Compamies Act, 1956, )

having Corporatle ldentily Number )

LT 2BO0AIHA001 PLC 131 588 and &3 reglstered office ) ... First Petitioner Company |
&t H Biock, 15l Floor, Dhrubhes Ambami Knowiedos | Amalgamating Company 1/
Gy, Mavd Murmibal - 400 710, Manarashiva | RITL

Reliance SMEL Limited & comgany incomorated |

under e provisions of the Companies Act, 1956, |

having Corporate |danfily Mumber |

UT B HIOOTPLE1ET T0d Ane &5 reglstenad office | . Second Petilionar Coenparmy !
&1 3nd Floor, Cowt House, Lokmarys Tiak Mam, | Amalgamating Compary 2
Db’ T, Murnbe <400 002, Makamshisa | REMSL

Callectrenly roferrad {o as
Peditloner Companies

MNOTICE OF HEARING OF COMPANY SCHEME PETITION

& Compery Schems Pefiion undar Sectiong 230 to 232 and other applicabla
prosisions of ihe Companses Act, 2013, for sanctioning she Composite Scheme of
fenakjamation of Reliance Inradel Limbed 2nd Reliancs SMEL Limited wilh Rabance
Projects & Prooirty Marsagemsnl Services Limibed and thei espective shareholdess
and creditars wis presentsd by e Pelillkangs Companies an 217 Febnaany 2023 and
admitied wirie Orfer daded 24* Fobiary 2023 by he Hon'bie Mational Company Law
Tribumal, Mumbai Banch (“HELT"), The sai Company Schama Palition has heen
fixed for haarng anc finel dsposal bedors the Hon'ble WCLT on 23" March 2023 al
1030 8.m. or soon thereafier.

By person desinous of supporing or apposing the said Compary Schema Patition
should send fo the Petitioner Companies’ Advocasa - Mr. Raj Panchmatia, Parner al
raj. panchmetaEkhatance. com (nsaft copyland' or Mis. Khaitan & Co., One Farbes,
3& 4" Fioars, Dr, V. B. Gandhi Mang, Mumbss - 400 001, ndia {in hard copy), notics of
guch iterdons, In weitineg, aigred by himd her or bl her Advocate, with Fal ner full
riemi and sckdrass, 2085 Y raach the Palilioner Companies Advacate nal [aker than
Pt s beane the dite Rxed lor Tinal Fearing of the said Company Scheme Pefion,
Wheng hed she seoks B oppose the Campany Bihorme Palilion, the ground of
oppesilion o & copy of kil hor affidavit intended 1o ba used in opposition fo tha
Company Schems Pestion, shall ba filed with the Hon'ble NCLT at 4% & 5 Floor,
MTHL Exchanga Suliding, Wext to G0. Somani Merg, Chamundeshwan Nagar,
Cuffe Parads, Mumbai - 400 105, Meharasatra and a copy thareaf besaned an fha
Patifoner Companies’ Advocale, & the sfaresaid adoress, nof less than twa days
befire the date fed for the heanng and final deposs

& copy of the Company Schame Palition wil be Sumishad by ta undarsigned to any
parsononpeymantof prescribed chames
Daledihis 9" dayaiManch 2023
G-
Raj Panchmatia
Parirer
Mis. Khaitan & Co,

Place ; Murnbad Advacats for the Petitioner Companies
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